
279 Written AnswelS MARCH 4. 1999 to Questions 280 

Financial Aaalatar1ce for FPI Units 

1389. SHRI VITHAL TUPE: 
SHRI FRANCISCO SARDINHA: 
SHRI BHARATRAHARI MAHTAB: 

Will the Minister of FOOD PROCESSING 
INDUSTRIES be pleased to state: 

(a) the total amount of financial 888Iatance reIeued 
by the Union Government to State Governments 
Organi8ationslCooperatlwalVoIuntary agencIeI. etc. for the 
aettlng uplexpanalonlmodemlaatlon of Food ProceaaIng 
Units under Plan Schemee. during the current. year and 
each of the last three years. 5tate-wlae; 

(b) the percentage of Inveatment made by private 
foreign InvestolS; 

(c) the details of proposals for setting up of food 
proceaslng units received from abroad; and 

(d) the production capacity thereof? 

THE MINISTER OF INFORMATION AND 
3ROADCASTING AND MINISTER OF FOOD 
'ROCESSING INDUSTRIES (SHRI PRAMOD MAHAJAN): 
a) The Ministry of Food Proceasing Industries under ita 
'Ian Schemes provides financial aaalatance In the form 
)f grant-in-aid and soft loan to Non-Governmental 
)rganisations, Cooperatives, Public Sector Undertakings, 
'rivate Industries etc. for the development of food 
)rocessing industries Including that for setting up/ 
Ixpansion/modernisatlon of food processing units. 
'ioW8ver, theae schemes ara project oriented and not 
,tate specific. 

The outlsy of Rs. 30 crorea Is Hkely to be utlHaecI 
uHy durin9 the current year. During the' years 1995-96, 
1996-97 and 1997-98, utilisation of Plan lunda has been 
~s. 40.87 crores, 35.83 crores and 22.87 crorea 
'88pectively. 

(b) and (e) Out of total investment of As. 72,175 
crorea, approved slnee llberalisation in July, 1991 ti" 
December, 1998 for setting up food p!'OC88Iing 1nduItrtee, 
foreign Investment component Is As. 8808 c:rcna involving 
703 caaea of foreign coRaboration -wrov .... 

(d) Since the Proceaaed Food Sector cover wide 
range of products entailing adoption of cIfhnnt aocountIng 
units for production, the coneolidated computation of 
production capacity is not feulble. 

PI .... at New Quwahatl Railway Yard 

1370. SHRI NRIPEN GOSWAMI: Win the Minister of 
RAILWAYS be pIeued to state: 

(a) whether a mass scale plHerage has been noticed 
recently at new Guwahati Railway Yard; 

(b) If so, the amount of 1088 suffered by the Railways 
during each of the last three years and the current year 
so far; and 

(e) the detaHa of ramadal meaaurea adopted by the 
Govemment to curb such pllferages? 

THE MINISTER OF STATE IN THE MINISTRY OF 
RAILWAYS. MINISTER OF STATE IN THE MINISTRY 
OF PARLIAMENTARY AFFAIRS AND MINISTER OF 
STATE IN THE MINISTRY OF PLANNING AND 
PROGRAMME IMPLEMENTATION (SHRI RAM NAIK): (a) 
No, Sir. 

(b) The number of C8888 and value of property stolen 
during the last three calendar years i.e. 1996, 1997, 1998 
and 1999 (upto 31st January) at New Guwahati Railway 
Yard Is as under:- . 

Year No. of Value of property 
Caaes reported Stolen (In Rs.) 

1996 5,000 

1997 7 22,265 

1998 8 7.015 

1999 450 
(upto Jan. 31st) 

(e) The foUowing pntvenIIve measures are being takan 
to curb IUCh pllferages:-

1. Intensive beat patrolling in yards and other 
atIected araaalll8Cliona. 

2. Joint c:tIeckIng at Interchange points to take 
stock of the condition of wagonlaeals, carrying 
consignments. 

3. RPF armed pickets are posted/deployed in 
yarda as far as posaIbIe. 



281 Written Answers PHALGUNA 13, 1920 (Saka) 282 

4. Plain clothed RPF personnel &nI also deployed 
to collect criminal intelligence with a view to 
tracking down offenders. 

5. Based on criminal intelligence, raids and 
searches are conducted on the dens of 
criminals/receivers of stolen property In order 
to bring them to book. 

6. Dog squads are deployed for patrolling In 
yards. 

7. Close coordination between RPF, GRP and 
local police Is maintained lit various IeveII to 
apprehend criminals and receivers of stolen 
property. 

Doubling of Tumkur·Ya.hWllntpur Railway Una 

1371. SHRI S. MALLlKAAJUNIAH: WUI the Minister 
of RAILWAYS be pleased to state: 

Ca) whether necessary clearances have been obtained 
for the doubling of the Tumkur-Yashwantpur railway Nne; 

(b) if so, the time by which the doubling work on 
above line is likely to be started and completed; 

Cc) if not, the reasons for delay; and 

Cd) the time by which the above project 1& Ukely to 
be cleared? 

THE MINISTER OF STATE IN THE MINISTRY OF 
RAILWAYS, MINISTER OF STATE IN THE MINISTRY 
OF PARLIAMENTARY AFFAIRS AND MINISTER OF 
STATE IN THE MINISTRY OF PLANNING AND 
PROGRAMME IMPLEMENTATION (SHRI RAM NAIK): (a) 
Yes, Sir. 

Cb) and Cc) Preliminary arrengement8 for taIdng up 
the work are alreedy being made. The work would be 
started shortly and compIllted In the coming yurI • per 
availability of resources. 

(d) Does not arise. 

[Tl'VISIation} 

Survey for Rajnandgaon-Jabalpur Una 

1372. SHRI MOTILAL VOAA: WIll the Minister of 
RAILWAYS be pleased to state: 

(a) whether survey work of Aajnandgaon-Jab rail 
line via Khairagarfl, Chhul Khadan, Gandai, Karanlla, 
BocIa and Mandla has been started; 

(b) It not, the reasons therefor; and 

(c) the time by which It is Nkely 10 be started? 

THE MINISTER OF STATE IN THE MINISTRY OF 
RAILWAYS, MINISTER OF STATE IN THE MINISTRY 
OF PARLIAMENTARY AFFAIRS AND MINISTER OF 
STATE IN THE MINISTRY OF PLANNING AND 
PROGRAMME IMPLEMENTATION (SHRI RAM NAIK): (a) 
No, Sir. 

(b) and (c) The Survey could not be taken up due 
10 other on-going Survey. on hand. However, the Survey 
for the above line 1& being taken up from April, 1999. 

[English} 

Export of FruIte and V ..... 

1373. SHRI ANANT I<UMAR HEGDE: win the 
Minister of FOOD AND PROCESSING INDUSTRIES be 
pleased to state: 

(a) whether the Govemment hew identified the IhNat 
areas for the export of fNIta and vegetables; 

(b) H 80, the detaIII of such .,.. and the action 
plan for the II8id projed. 9181. wIM; 

Cc) deIds of infrutruc:IuraI dewIopmenI of .such .usa; 
and 

(d) detail. of Incentive. offered to Individual 
enterprises and companIeI to HI up such food proceI8Ing 
unfta for exporta? 

THE MINISTER OF INFORMATION AND 
BROADCASTING AND MINISTER OF FOOD 
PROCESSING INDUSTRIES (SHRI PAAMOD MAHAJAN): 
(a) No, SIr. 

(b) and (c) Do not arIM. 

(d) Agricullural and Proceued Food Products Export 
Development AuthorIty (APEDA) hal been eetabliIhecI with 
the objective of development and promotion of exports of 
certain agriculture and procetlHd food products including 
fruits and vegetables. 


